Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD; Datz of commence

Filing under list of Stakeholders under regulation 31(2) of the IB3I (Liquidatiox Process) Regulations, 2016

List of stakeholders as on: 10/12/2022

Annexure

mexrt of liquidation: 05/09/2022 (Order received on 22/09/2022);

(Amount in )

SL

Category of stakeholders

Summary of claims | Swmmzry of claims |Amount of [Amount |Amount of Details in[Remark,
No. received admitted centingent (of claims [claims Annexurelif any
ckaims rejected |under
verification
(in Crore)
No. of Amount |No. of Amount
claims in Crore [claims In Crore
1 |Unpaid insolvency resolution process costs - NA
2 |Liquidation costs incurred till date NA
3 |Secured financial creditors 3 497.19 3 457.79 - - - 1
4 |Unsecured financial creditors 1 332 _ _ _ _ 332 2
5 [Operational creditors (Workmen) - - - - - - -
6 |Operational creditors (Employees) _ _ _ _ _ _ _ 4
7 |Operational creditors (Government Dues) 5
8 |Operational creditors (other than Workmen, 6
Employees and Government Dues) - - - - - - -
9 [Other stakeholders, if any (other than financial 7
creditors and operational creditors) - - - . - - -
Total 4 500.51 3 4%7.19 --
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Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD

List of stakeholders as on: 10/12/2022

Annexure-1

List of secured financial creditors (Amount in %)

; Date of commencement of liquidation: 05/09/2022 {Order received on 22/09/2022);

Details of claim

Details of claim admitted

received Am A .
oun moun
0,
Whethe h % . |tof| ofany [Amoun| Amount
S Name of A ¢ Amount of :r't " talt‘elm con | mutual tof |ofclaim |Remar
. moun . security ota . . i
s claim tin dues, claim | under ks,if
No. creditor Date of claimed . . Ao interest Details of A amount ’ . p . K
. .| Admitted | Natureof claim covered by — . _ | covered by gen | that may| rejecte|verificati| any
receipt | (Amount in . R relinqui | SecurityInteres- of ¢ b t d
(Amount in securityinterest o guarantee . € se on
Rs) R shed? claims ol off
5) (Yes/No admitte [
) d
Corporate Guarantee on Pailpassu Chareeon gl
the Credit facilities Cul‘lr)ent Assetsgan e
1 Bank of Baroda 7/10/2022  1306,83,95,953.17| 3068395953.17 | sanctioned to Cox & 3068395953.17 YES ble fixed v NIL 61.13% - | 21.29 lacs - -
Kings Limited of Rs. 175 SRR S R S
Cr ' of the company
Land admeasuring 40.47 4(;“ Zgi:ir::isul;rt?f ot
acres situated at South Soinh PhiGisE Talide
Paravoor, Taluk Kollam, Kollam DisErict
Dlségclz; Igl()l(ljvn;; é(f); ala- Kollam, Kerala-691301
owned by Kalpathara
Kalpatharftlgesorts Pvt Resorts Pyt Lid,
. Land admeasuring
2. | IFCILimited | 13/10/2022 |157,85,61,396.68|157,85,61,396.7 | -2nd admeasuring 36.45 |, . o5 ¢ 250 NO  |36.45 acres situated et Rs, 3153% | - | NIL - -
acres situated at South South Paravoor. Talux 2050000000/-
Paravoor, Taluk Kollam, Kollam Disirict
’63551‘;‘5{ K"“ag‘LK?r”‘l‘?" Kollam, Kerala-691301
H tofmlf t L);d wip owned by Tulip Hote s
Qeis LV Pvt Ltd
FDR amou]nting to Rs. 31 FDR amounting to Rz,
acs. 31 lacs.
Deed of personal Deed of personal
Xander Finance Gurantee dated Gurantee dated Rs. 5 _ _ _
3| Private Limited | 021172022 | 324966873 | 324966873 | |0/ 016 exccuted by | 324966873 YES  118/11/2016 executed by| 30,00,00,000/- | 649% ISR
Ms. Urrshilla Kerkar Ms. Urrshilla Kerkar
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Annexure-2

Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD; D

List of stakeholders as on: 10/12/2022

List of unsecured financial creditors

ate of commencement of liqaidation: (5/09/2022 (Order received on 22/09/2022);

(Amount in )

SI. |Name of Details of claim Details of claim admitted Amount of Amo1atofa [Amount |[Amount of Remarks,if any
No. |creditor received contingent n¥ miatuel  |eof daim claim under
Date of |Amount |Amountof |Nature |Amount % share in |claim duzs,that  |rejected  |verification
receipt |claimed claim of claim |covered by |[total may e set
admitted guarantee amount of off
claims
admitted
1 Sneh Sadan 19.10.2022 33218251 Unsecured - 33218251 Queries has been raised by the]
[Traders and Liquidator and mailed to
Agents Limited Liquidator of Sneh Sadan|
(Under [Traders and Agents Limited but
[Liquidation) no reply received till date.
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Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT L

List of stakeholders as on: 10/12/2022

Annexure-2

List of operational creditors (WorEkmen)

TD; Date of commzncement of liquidation: 05/09/2022 (Order received on 22/09/2022);

Page 4 of 8

(Amount in
%)
SI. |Name of Name of Details of claim Details of claim admitted Amount of |Amount |Amount [Amount of Remarks,
No. |authorised workman received contingent |of any |of claim [claim under |if any
representative, Date of |Amount |Total Amount of claim [Nature % sharein [claim mutual |rejected |verification
if any receipt |claimed |amount |for the period of |of total dues,
of claim |twenty-four claim amount of that may
admitted [months claims be set off
preceding the admitt=d
liquidation
commencement
date
NIL
.
gy

e
.



Annexure-4

Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD; Date

of commencement of liquidation: 05/09/2022 (Order received on 22/09/2022);
List of stakeholders as on: 10/12/2022

List of operational creditors (Employees)

(Amount in %)
SI.  |Name of Name of Details of claim Details of claim admitted Amournt of [Amount [Amount |Amount of Remarks,
No. |authorised employee received contingent (of any [of claim |claim under |if any
representative, Date of | Amount |Total am [Amount of claim |[Nature |% share |claim mutual |rejected |verification
if any receipt (claimed |ount of [for the period of |of claim |in total dues,
claim twelve months amount of that may
admitted |preceding the claims be set of
liquidation admitted
commencement
date
NIL

Page S of 8



Annexure-5

Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD; Date of commencement of liquidation: 05/09/2322 (Order received on 22/09/2022);
List of stakeholders as on: 10/12/2022

List of operational creditors (Government Dues)
(Amount in )

Sl Details of Claimant Details of claim Details of claim admitted Amomnt |Amount/Amsount|Amount of Remarks,
No. received of of any [of :laim|claim if any
Department Government |Date of| Amount |[Amount |Nature|Amount |Whether |% share contingenfmutual [rejected lunder
receipt |claimed |of claim |of covered by |lien / in total [claim dues, verification
admitted [claim (lien or attachment|amount that

attachment|/removed? |of claims may be

pending |[(Yes/No) [admitted set off

disposal

NIL.
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Annexure-6

Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD; Date of commencement of liquidation: 05/09/2022 (Order received on 22/09/2022);
List of stakeholders as on: 10/12/2022

List of operational creditors (other than Workmen, Employees and Government Dues)

(Amount in )
Sl. [Name of | Details of claim Details of claim admitted Amount of (Amount |Amount |Amount of Remarks,
No. |creditor received contimgent |of any |of claim [claim under |if any
Date of [Amount |Amount |Nature |Amount Whether Amount |% sha-e [claim mutual |rejected |verification
receipt [claimed (of claim |of covered by (lien / covered by |in total dues,
admitted [claim |lien or attachment |guarantee |amount of that may
attachment |[removed? claims be set off
pending (Yes/No) admitted
disposal
NIL
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Annexure-7

Name of the corporate debtor: LIZ TRADERS AND AGENTS PVT LTD; Date >f commencement of liquidation: 05/09/2022 (Order received on 22/09/2022);
List of stakeholders as on: 10/12/2022

List of other stakeholders, if any (other than financia creditors and operational creditors)
(Amount in )

SL |[Name of |Category of | Details of claim Details of claim admitted Amount of |Amount|Amount of [Amount of Remarks,
No |stakeholder [stakeholders ( received contingent |of any [claim claim under |if any
preference  Ipate |Amount/Amount [Nature |Amount |Whether |Amount 1% share |claim mutual |rejected |verification
shareholders / | of claimed |of claim (of covered by |lien / bcovered in total dues,
equity receipt admitte |claim lien or attachment|by amount that
shareholders / d attachment{remov2d? |pouarantee |of claims may be
partners pending  [(YesT™o0) F admitted set off
/others) diSpOSHl

NIL
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